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       CENTRAL ADMINISTRATIVE TRIBUNAL
JODHPUR BENCH, JODHPUR

…

OA No. 290/00029/2015

                                 This, the 5th day of 
     January, 2018

…

CORAM: HON’BLE MR. PRASANNA KUMAR PRADHAN, MEMBER (A)
      HON’BLE MR. SURESH KUMAR MONGA, MEMBER(J)
…

1. Narayan Lal Patwa s/o Shri Fateh Singh, aged about 42 years, 
Resident of T-40-A, Railway Colony, Chittorgarh. 
2. M.K.Rao s/o Shri Girvar Singh Rathor, aged about 45 years, 
Resident of 41, Som Nagar-II, Madhuban, Chittorgarh.
3. J.S.Rathor s/o Shri Pusp Singh Rathor, aged about 42 years, 
resident of 50, Som Nagar-II, Madhuban Chittorgarh.
4. Vikram Singh Chouhan s/o Shri Bhanwar Singh, aged about 37 
years, resident of 31, Madhuban Second, Chittorgarh.
5. Ashish Agarwal s/o Shri Brijmohan, aged about 36 years, 
resident of H.No.6, Som Nagar-IVth, Madhuban, Chittorgarh.
6. R.Ansari s/o Shri Noor Mohd. Ansari, aged about 43 years, 
Resident of T-74-A, Railway Colony, Chittorgarh.
All are presently working as Goods Guard at Chittorgarh 
with Western Railway.
       …Applicants
BY ADVOCATE :  Mr. Vishal Sharma, Mr. S.P.Singh in MA.
     VERSUS
1. Union of India through the Secretary, Ministry of Railway, 
Rail Bhawan, New Delhi. 
2. Union of India through Secretary, Department of Personnel 
and Training, Ministry of Personnel, Public Grievances and 
Pensions, North Block, New Delhi.
3. Senior Divisional Personnel Officer, Western Railway, DRM 
Office, 2-Bati Railway Station, Ratlam.
4. Divisional Railway Manager, Ratlam Division (Western 
Railway), 2-Bati, DRM Office Ratlam.
5. Shankar Lal Charpota s/o Shri Kunda Charpota,
6. Gagan Kumar Chapri s/o Shri Prathvi Lal,
Respondent No. 5 to 6 through Station Manager, Western 
Railway, Divisional Office, Do Batti, Ratlam-457001 (M.P.)
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….Respondents

BY ADVOCATE:  Mr. Kamal Dave for resp. Nos. 1 to 4
        None for other respondents

ORDER (ORAL)
…

PER SURESH KUMAR MONGA:
 The instant Original Application has been filed by the 
applicants in order to seek quashing of the panel list dated 
18.12.2014 with a further prayer to restrain the respondents 
from making promotions on the post of Passenger Guard on 
the basis of said panel list.  

 2. The applicants being general category candidates 
are aggrieved against execution of policy circulated by the 
Railway Board Vide RBE No. 126/2010 dated 01.09.2010.

 3. At the very outset, Shri Kamal Dave, learned counsel 
for respondent Nos. 1 to 4 produced a circular dated 30.09.2016 
issued by the Railway Board vide which the RBE No.126/2010 
dated 01.09.2010 has been kept in abeyance. It has further been 
laid down in the said circular that all further promotions of
reserved category persons to un-reserved posts will now be 
made by ignoring the Railway Board RBE No.126/2010 dated 
01.09.2010. In view of this, the learned counsels for the parties 
agreed that the instant OA can be disposed of in the light of 
circular dated 30.09.2016.

 4. Accordingly, the instant OA is disposed of and the 
official respondents are directed to proceed in the matter of 
further promotions in terms of RBE 117/2016 dated 30.09.2016 issued
by the Railway Board.

 5. Ordered accordingly. There shall be no order as to 
costs.

SURESH KUMAR MONGA)           (PRASANNA KUMAR PRADHAN)
           MEMBER (J)                                             MEMBER (A)

R/
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